CORRIGENDUM

Subject: -Corrigendum in respect of Adv. Auth. No 0310821856 date 21.06.2018 of M/s
Hindustan Apparel Industries mentioned in Minutes of Norms Committee-V Meeting No-
NC/5/MEET/Oct/202223/12 dated 20.10.2022.

The Norms Committee-V conducted Meeting No- NC/5/MEET/Oct/202223/12 dated
20.10.2022 under Chairmanship of Sh. Jai Pal, Joint DGFT. While going through the
representation submitted by the firm vide e-mail dated 02.01.2023, it was observed that NC-
V had inadvertently mentioned the recommended import qty. in the decision for Adv. Auth.
No 0310821856 date 21.06.2018.

The amended decision of Norms Committee-V is to read as under:

Advance Authorization No- 0310821856 date 21.06.2018

Import Serial Number From To

Import serial No-1to 5 | Import item 1 to 5 —As Applied | Import item 1 to 6 —As

Applied
Import serial No-6 Import Item 6 —Net +1% Import Item 7 —Net +1%
This issues with approval of competent authority.
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